LOK SABHA DEBATES
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The Lok Sabka met at Eleven of the
Cloek
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QUESTIONS OF PRIVILEGE

(i) Smmaty Dhivma GanDmn's Prigs
STATRMENT RE : CERTAIN STATE-
MENT MADE BY THE MIGBTER OF
HomME AppAIRs ON 13-7-77
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sdsh tgu:llu the foll wing qp:micn of

rivilege and o ntempt «f the

H-.ule- I m will gn ¢ your ccnsent.

Shnmstt Jodira Gandhi, Ex-Prime
Minister 1n a statemont tc the Press
whld!llpuhushedmdwhnummemd
on the speech of the hon. Hume Minister



3 Questions of Privilege JULY 18, 1877

(Shri Gauri Shanker Rai]
kuldn:heﬂoulnlm-ne'\mmmu:
insinusted the House,
:p:ﬁwu?m et
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L e, Sl et
member of the House is contempt of
the House itself,

In her statement she has said :

“Hewever, I find that some le ders
of the Janata party government are
detenn!n:d to rsue their smear

of acter  assassination
insi& and outside parliament so as to
denigrate n~t nly me but the ¢ ngress
perty as a wholé, The Home Mlms'ner'l
recent statement about an allcged
Snr thinking) in my government to § 't
wn leaders of the oppositi n in jail is
cking and prep 'strous and has no
bws whmnem. 1 the very
limit to malicious propaganda deliber-
ately carried ¢ n by some leaders of the
Janats party™.

anonther place she says :

“The whole idea is o us and
could « ccur only to one who himself
is thinking al>ng th.se lines. It is
one mre instance of the type of mis-
representatic n and :nssru-uon which
are current thise days.”

MR. DEPUTY-SPEAKER : NV ex-
planati ns n w. just received
this ninice, befi re I entered the Heuse,
I will have to go through it and frer
going through 1t T shall decide abut
i,

SHRI GAURI SHANKER
RAT : T should like t be heard bef re
you reach your decision.

MR. DEPUTY-SPEAKER : I shall
give the ruling «n Mounday. I have
gne thr ugh the statement,

ot whwt e  (TARET)
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“i{R. DEPUTY-SPEAKER : I have
to go thrrnﬁxdthe mr-:ilon If there is
any prima e questic vi
involved, then only the qmllm tﬁ

(
UBRAMANIAM SWAMY
(Bomhv—N( rrh-l!uu). May I menticn
something now ?

Matter Under Rule 377

MR. DEPUTY-SPEAKER : Please
do not sy anything now.

(ii) AisgEp MustEADNG _ Tatpom-
MATION RE, Bmcm INGIDENT
GivEN BY THE MmNpTER op HoMmE
AppAIRg ON 13-7-77

SHRI B, RACHAIAH ( ajR-
nagar) : sir, I have given a n of
puviicae moticn the inccrrect
statement made the hon, Home
J\'ln‘:icniet il;;g t!:ia incident t.:h;sI:wk
p n i village on I une,
1977, Parliamentary ammmee
corulsti nf Scheduled Caste Members
have ted the spot and they hwe
made on- t sgﬂ There
been a lot f discimirati n tl:e
statcment made by the Home Mlnhw:
The statement is misleadirg.

MR. DEPUTY-SPEAKER : I have

melu-d.in# :u: o iinf rmation
given o t use on 1ith June, 1977
in the statement madc by the M.inluer
of Home Affairs nthe cailing um::n
matter abeut the mmnd '
in Belchi village in Bihar
with the practice «f the H-'use in su.ch
mltte'r* I have sent copies of the notices
the Minister «f Affaris for
his factual comments. I will take a
dicision in the matter after I receive a
reply from the Home Minister,

MATTER UNDER RULE 377

News ITEM ABOUT ROLE Oop Smn1 BAnjAY
Gmmm&wmmgw
FOR OFpF-SHORE DRILLING

(5 ey Sort s s T wish by i
3 iy o,
to the notice of the House the iceberg
of corruptin in which the former
Prime Minister's son, Mr. Sanjry Gandhi
has been involved, and ¢ n wi agccunt
our country’s reputaticn in the entire
world has "been very grestly irpniled
L read f r the record a news
g:s latest News week of July, 1977 which

“Indira Gandhi's son, Sen is
the targfet of yet mrther hqugg

18 vesdcing Hs i1

ment is
tiatinns—c nducted wh.{i: ﬁu aﬁa
wusdllmpommnlﬂnmlr hﬂbl:

Government
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